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Houses lor Scheduled Castes in Punjab 

933. Shrl D. C. Sharma: Will he 
Minister of Home Affairs be pleased 
to state: 

(a) the number of houses co.nstruct-
ed for the Scheduled Castes in tile 
flood affected areas in Punjab during 
1961-62; 

(b) the names of places where such 
hou3es hav£: b,'en constructed; and 

(C) the number o.{ r~milies which 
have SO far taken the occupat.ion of 
the Houses? 

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): 
(a) to (cl. The information is being 
collected from the State Government. 
A statement will be laid on the Tab;e 
of the House as soon as (he infor-
mation becomes available. 

Displaced Political Sufferers 

934. Shri P. R. Chakraverti: Will 
the Minister of HOme Affairs ;"e 
pleased to state: 

(a) whether Governme.nt have in-
troduced any scheme for giving faci-
lities to displaced political sufferer~; 

(b) if so, the nature of such faCi-
lities; 

(cl whether Government have re-
'ceived any representation from any 
organisation of displaced political 
.sufferers for their rehabilitation; and 

(d) if so, actio.n taken thereon? 

The Minister of State in the MInis-
try of Home Affairs (Shrl Datar): 
(a) and (b). No special scheme has 
been introduced for giving facilities 
particularly to displaced political suf-

. ferers. Relief and rehalbilitation of 
political sufferers in general is the 
responsibility of State Governments 
who have formulated their own 
schemes and allowed concessions to 
them in the form of lumpsum cash 
8I'ants. land grants, life pensions, re-

fund of fines, restoration of confis-
cated property, rehabilitation 10a.os 
etc. In individual cases of hardship, 
recommended by the State Govern-
ments, assistance in the form of small 
lumpsum cash grants is also gIven 
from the Home Minister's Discre-
tionary Grant. The children of poli-
tical sufferers arc also eligible for 
educational concessions for which 
central assistance is given to the 
State Governments to the extent of 
50 per cent. 

(c) and (d). An appeal, which was 
received from the displaced political 
sufferers of West Bengal, was for-
warded for consideration to the State 
Government. 

Scientific Research in Universities 

935. Shri P. R. Chakraverti: Will' 
the Minister of Scientific Research and 
Cultural Affairs be pleased to state: 

(a) whether Government have ad-
vis"d the Universities to give them 
a periodical account of the Scientific 
rE'se<1rches they undertake each year 
in t.heir laboratories; 

(b) whether prior intimation is 
given to Government before any re-
",~arch in applied science is taken up; 
and 

(c) whether there is any device to 
have an integrated picture of the 
research work undertaken so as to 
avoid traversing the same field? 

The Minister of Scientific Research 
and Cultural Affairs (Shrl Humayun 
Kabir): (a) Yes. Sir. 

(b) No, Sir. This is not necessary, 
as Universities are free to take up 
research in any of the topics depend-
ing on the facilities available. 

(c) The annual reports obtained 
from the various Universities are cir-
culated among the other Universities 
to keep them informed of the research 
work going on elsewhere. 

It is not however intended to pre-
vent Universities from Undertaking 
research in similar fields, as some 




